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Information In respect of the remain­
ing five public sector undertakings 
namely Pyrites, Phosphates and Chemi­
cals Ltd., Madras Fertilizers Ltd., 
Fertilizer Corporation of India Ltd., 
Indian Drugs and Pharmaceuticals 
Ltd., and Hindustan Antibiotics Ltd. is 
being collected and will be laid on the 
Table of the House as early as possible.

There are no attached and subordi­
nate offices under the administrative 
control of this Ministry.

Reservation of Posts for Scheduled 
Castes and Tribes

367. SHRI SHEO SAMPAT: Will Ihe 
Minister of PETROLEUM. AND 
CHEMICALS AND FERTILIZERS be 
pleased to state:

(a) the percentage of posts reserv­
ed for Scheduled Castes and Schedul­
ed Tribes for various categories from 
bottom to top in this Ministry, its 
attached and subordinate offices and 
in various undertakings under the 
control o f his Ministry;

(b ) the extent to which the reserv­
ed quota has been fulfilled at all 
levels;

(c ) whether there is any category 
o f posts where the representation of 
this category is not adequate; and

(d ) the time by which the posts 
reserved for this category are likely 
to be filled by the suitable candidates?

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI H. N. BAHUGUNA): (a) The
percentage of vacancies reserved for 
Scheduled Castes'Scheduled Tribes, 
filled by direct recruitment, for various 
categories in the Ministry is as 
under:—

Group
Scheduled Scheduled 

Castes Tribes

Group 'A* * • 15% 7- 1/2%
Group *Bf • 15% 7 -i /?%
Group *C* • 15% 7- 1/2%
Group ‘D* • 16-2/3% 7-1/2%

This reservation also applies to posts in 
public Undertakings under this Minis­
try to whom Presidential Directives 
on the subject have been issued. 
The percentage of reservation for 
direct recruitment to posts in Group 
‘C’ and ‘D’ however varies depending 
on the population of Scheduled Castes 
and Scheduled Tribes in the respective 
States.

There are no Attached or Subordi­
nate Offices under the Ministry.

(b) Extent to which reserved quota 
has been fulfilled in the Ministry is 
as follows:—*

Grrup
Scheduled

Castes
Scheduled

Tribes

Group ‘A* • 21-07% ..
Group ‘B* • 38*80%
Group ‘C* • 50-oc% 16* 67%
Group *D* * 52*74% 14-53%

Information in respect of Undertakings 
is being collected and will be laid on 
the Table of the Sabha:

(c) Yes, in all categories of posts in 
the Ministry.

(d ) Presidential directives regarding 
reservation of posts for Scheduled 
Castes and Scheduled Tribes have been 
communicated to the public sector 
undertakings for implementation. It 
is being impressed upon them from 
time to time to ensure the implementa­
tion of the directives. A close watch 
on the implementation of the directives 
is also kept. While it is difficult to 
indicate any time limit by which the 
posts reserved for Scheduled Castes 
and Scheduled Tribes are likely to be 
filled up. as it depends upon many 
factors every endeavour will be made 
to fulfil the requirement as early as 
possible.
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